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ORDER

Even on second call no one has put in appearance on behalf of the Respondents,

2. Learned Counsel for the Petitioner states that the appropriate affidavit shall be
filed with regard to the settlement or any other breach thereof. Let a COpY of the

settlement, if any, be placed with the affidavit.

3. List on 18" October 2016.

(CHIEF JUSTICE M.M. KUMAR)
PRESIDENT

Dﬁ/September, 2016
(AK. Arora)



